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Purkaystha. J.M. 

Heard both the counsel*' Ld. counsel for the 

respondents submits that the department has v received a letter 

from the two applicants, 	By Sapafl Sarkar and 3dhiman Aloy, 

at they do got want to proceed with the matter and he has submitthd 

a copy of the letter received from the applicants No. I & 3. In view 

of the aforesaid circumstances, the application is disposed of being 

not pressed. The copy of the letter be kept on record after being 

duly attested by ct jee, No order as to costs. 
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